By ¢ mar

THE GAUMATI HIGH COURT AT GUWAHATI

(HIGH COURT OF ASSAM, NJ’-?GALANQ, MIZORAM AND ARUNACHAL PRADESH)
NO.HC.VIT-94/19967 | 940 /a

From o Sroull ¥, fovear,
Joint Regisra: Ngranco)
Gaunati High Court,
Gawahaty,

*

1o, SN AShO% Kurnr Bargn
Drslrict & Soggog N,
Senipur, o

Dated Guwanali the 4 April, 2018.

S Casual Leave and Headquarters Leave permission with
official allotiad vehicle,

Refs: Your loter ho. DISS 2050, did. 03.04.2018,

Win roforpres 1y ihn anove, Fam dirccted to irform you that,
YOLT prayer for 2 {two) days Cas.al | eave 01 07.04.2018 and 09.04.2018 aiong
wilh pormission Lo lnave Lhe Toadguanier with the official vehicie, al your own
cost, woefothe cvoring of 25001 2918 4 the morning of 10.04.2018 has beon

Graniod/ipeet

Yours faithfully,

% u .q'l%

JOINT REGISTRAR (VIGILANCE)




